INCOME TAX APPELLATE TRIBUNAL, ALLAHABAD

REVISED CAUSE LIST OF
PART HEARD MATTERS
FOR 07-NOVEMBER-2025 (FRIDAY)

BEFORE SHRI SUDHANSHU SRIVASTAVA, JUDICIAL MEMBER
AND SHRI NIKHIL CHOUDHARY, ACCOUNTANT MEMBER

CLARIFICATION MATTERS
Sri Appeal Number ¢::rr"t‘ Assessee Bench Remarks
t | ma | 47 |aub]| 2018 201%9' [D] SHRI HEMANT KUMAR SINDHI DB
| 2 | co| 16 |AL0|2018 201909' ([A] SHRI HEMANT KUMAR SINOHI DB
| 3 | ma | a8 [awo |20 i Iloj SHRI HEMANT KUMAR SINDHI DB
4 | co | 17 |awp | 2018 20111“‘ |[A] SHRI HEMANT KUMAR SINDHI DB
5 | m | 49 [Aup| 2018 | 201 _‘:ED] SHRI HEMANT KUMAR SINDHI 0B
6 | co | 18 |ALD| 2018 2‘1121' [A] SHRI HEMANT KUMAR SINDHI DB
7 | ™ | so |awo | 2018 201132' [D] SHRI HEMANT KUMAR SINDHI DB
"8 | o | 15 |AUD | 2018 | *9L" [[A] SHRI HEMANT KUMAR SINDHI 0B
9 IT(SS‘.AI 24 |AuD | 2018 2%‘;3' [A] SHRI HEMANT KUMAR SINDHI DB
r 10 [IT(sS)A| 25 | ALLD | 2018 | 290%" |(A] SHRI HEMANT KUMAR SINDH DB
F i 1m(ss)A| 26 [ ALLD | 2018 | 291 Ira] SHRI HEMANT KUMAR STNDHT DB
12 |m(ss)al 27 | AuLb | 2018 201‘21' {7A] SHRI HEMANT KUMAR SIFDHI DB
13 |ssial 28 | Ao | 2018 2[1132' [A] SHRI HEMANT KUMAR SINDHI DB
14 [IT(s5)2| 29 | ALD | 2018 | 2013 a] SHRI HEMANT KUMAR SINDHI DB
15 |IT(sS)A| 30 [ALLD | 2018 | 201+ (a7 SHRI HEMANT KUMAR SINDHI DB
16 | ma | 4 |Aup| 2019 201‘21' {[A] VIJAY STONE PRODUCT DB
| 17 | 1A | 48 [ALD | 2023 | 297 |[A] SUNSHINE INFREAESTATE PVT. LTO. DB
18 | A | 33 [AUD | 2023 | 21" |[a] VINDHYAWASINI STONE PRODUCTS SMC
19 |m(ss)al 174 | LD | 2018 | 294 |[A] M/S.H.K.INFRAVENTURES PVT, LTD. DB
e 2 | Aup | 2023 302210‘ |[A] KETAN KANCHAN SHRIVASTAVA (FOR CLARIFICATION) DE | hreEahemen
U Ry D . — 2012 |7A] SH. CHANDRA SHEKHAR YADAY (FOR CLARIFICATION) DB c&-
22 | ma 37 | ALD | 2024 2[115“' {A] RAIS AHMAD (FOR CLARIEICATION) SMC  |dforvErtcaen
o | s ALLD | 2024 2‘31175' ([A] AMAR NATH SINGH (FOR CLARIFICATION) DB | éexCEEET
53 | ALLD | 2018 2%%8' i[A] SHRI HEMANT KUMAR SINDHI DB
54 | ALLD | 2018 201%9' I[A] SHRI HEMANT KUMAR SINDHI DB
55 | ALLD | 2018 2%110‘ |[A] SHRI HEMANT KUMAR SINDHI DB




27 | ma ‘ 56 | ALLD | 2018 2‘1121' [A] SHRI HEMANT KUMAR SINOHI DB
28 | A | 57 |AUD | 2018 | 2822 |1a) SRt HEMANT KUMAR STNOHE 0B
29 | TA | 58 |ALD | 2018 | %01 a7 SHRI HEMANT KUMAR SINDHI DB
L | 2014 S e
30 | 1A | 59 | ALD | 2018 | 20 (A) SHRL HEMANT KUMAR SINDHI DB
31 | A | 61 |ALD | 2023 | 299" | (4] PRAVAG HOTEL (FOR CLARIFICATION) SMC ras
T
2 | A | 99 fAuD | 2019 | 2053 o) sMT FrRDOSH kAN DB
| 3| m | 102 ALD | 2020 | 2017 {(A] M5 LALLOOI! & SONS (GIVING EFFECT OF T pp [lhing Effector
1 | 1
1 |
3# | A | 118 | A | 2023 22}35' |[A] SHERVANI CHARITABLE TRUST DB
35 | A | 119 | ALD | 2023 2‘};"" [A] SHERVANI CHARITABLE TRUST DB
2011- giving effect of
| 36 | A | 371 |ALD | 2018 | “G51 1A RAMII VAISH (GIVING EFFECT OF TM ORDER) DB i
BEFORE SHRI ANADEE NATH MISSHRA, ACCOUNTANT MEMBER
AND SHRI SUBHASH MALGURIA, JUDICIAL MEMBER
| PART HEARD MATTERS T
Srl Appeal Number h,?:::,t' Assessee Bench |Remarks
1| MA | 4 lAwD | 2023 | 2018 10 shpr eERAD MAHESHWART (N 1TA 18/A/2021) DE in ita
19 |0 18/4/2021
2 | mMa | s lAuD | 2023 | 2018 o)y pnTERNATIONAL LIMITED (IN ITA 17/A/2021) 0B in ita
' =t2d | 1e ; sk 17/4/2021
] T
| 2 | MA| 6 |ALD| 2023 | *OLY |(] JAGDISH BAHADUR EDUCATIONAL SOCIETY (IN ITA 9/A/2021) 0B gl
'L 4 | ma | 7 aup | 2023 | 2013 |1a) 3aGDISH BAHADUR EDUCATIONAL SOCIETY (IN ITA 10/A/2021) DB o0 /iztgzi
wA T
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